
61 Written Answer, FUllALGUNA 1., 190.2 (SAKA) Written Answers 62 

News Item UDder CaptiOD "Part-
aen ID Loot" 

2220. SHRI S. M. KRISHNA: Will 
the. Minjster of RAILWAYS be plea-
sed to state: 

(Ia) whether' Govemm;ent'lr atten-· 
tion has been drawn to the writeup 
'Around the Capital' under the head-
ing 'partners' in Loot' appearing in 
the Patriiot, New Delhi dated the 
9th e ~  1981; 

(b) if so, Go·vemment's reaction 
thereto; 

(c) whether such blackmailing of 
passengers }:Iy the Travelling Rail-
way staff in the matter of provi-
sion of berths on the super-fast 
trains not only fills their coffers at 
the expense of Railways which lose 
the revenue but also inconvenience 
the bonafide passengers who are 
waitlisted; and 

(d) if so, what strin,ent measu-
res Governnlent propose to take to 
stop such malpractices which are 

e ~  on almost all important 
trains particular ly those going to 
South? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LlKARJUN): (a) Yes, 

(b) to (d). Unless there is a specific 
complaint from aft'ected passengers, it 
has not been found feasible to check 
the type of malpractice reported in 
the press. Frequent checks are, how-
ever, cor"ducted on trains by the zona! 
Railways as well as Commercial and 
Vigilance Directorates of Railway Bo-
ard on the working of ~ / o d c

tors/Coach attendents manning the 
reserved anei' upper class coaches·. Ac-
tion is promptly taken, if irregulari-
ties arc found to have !been committ-
ed by the staff on duty in the train. 

To do away with the allotme·nt of . 
berths by the TrEs, on consideratio11, 
cancelled at the last moment, certain 

percentage Of o e o~  aga1riat 
anticipated cancellation is being done. 

~t i ted p83Sel1gers are to a certain 
extent now being provided. with con-
firmed reservation during the run of 
the train against non-turned up book-
ed passengers and cancellations. One 
bay in II class Sleeper coach to ac-
commodate 14 waitlisted passengers 
in sitting by long distance trains and 
one fberther compartment in I Class 
are beIng earmarked far providing 
sitting accommodation to waitlisted 
passengers. Special checks on impor-
tant and super-fast trains are being 
frequ'i!ntly organised: and action ta-
ken against staff if found at fault. 

Railway Accidents during AgitatiOD 
of All India Loco BUDDiDg staff 

Association 

2221. SHRr A. K. ROY: Will the 
Minister of RAILWAYS be pleased 
to state: 

(a) the details of Railway acci-
dents which took place duriJlg the 
agitation of An India Loco Running 
Staft' Association; 

(b) the reasons for increase of 
Railway accidents within such a short 
period; and 

(c) the action taken by Govern-
ment to eliminate the accidents In 
Railways? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY A"PFAIRS tSHRl ~

LIKARJUN): (a) During the agitation 
of AU India Loco Running Staff Asso-
ciation, 78 train accidents occurred 
On the Indian Government RaUways. 
The details are as under: 

Collisions S 

Derailments 64 

Level crossing accidents S 

Fires in trains 1 

'lbtd: '18 



Written AnstDeTs MARCil' 5, 1981' 

(1:1) Durin, January and ftofU-' 
ary, 1981 there were 162 train accI-
dents against laO during the corres-
ponding' period 01. the last year as 
indicated below: 

January ~ 
to  to 

February February 
80 81 

Co11iaiona • 10 12 

Derailments 100 133 

Level Cl'OIIil'll ~de  
aw 16 13 

Fires in trains 4 4 ----
TOTAL. 130 162 

It will thus be seen that increase 
is chiefly due to higher incidence of 
derailments. 

(c) S~ ce failure of railway staft 
is the largest single factor responsi-
ble fOr accidents, safety organisations 
on thp railways have been engaged 
in a relcntless campaign to create 
greater safety consciousness among-
st the staff connected with running 
of trains and teJo ensure that sta1! 
do not violate rules Or indulge in 
short-cut methods that may lead to 
accidents. 

Examination of trains and spot 
checks in cP.rriage and wagon depots 
have been, intensified and ~e te  

care is being paid to the proper 
maintenance of track. In order to 
reduce dependence on the human 
element, sophisticated aids like ul-
trasoniC' flaw detectors for wheels, 
axles and rails, axle counters, track 
circuiting etc. are being introduced 
progr£cSsively. 

Violation 01 eustoms act In LaekDow 
Division 

2222. SHRI JHARKHANDEY RAI: 
Will the Minister of RAILWAYS be 
pleased to state: 

(a) how many railway employees 
were arrested violation of customs 

act in Luclmow Qivi8i0n on N •• Rail-
way and how many of them were 
convicted or fined; and. 

(b) what departmental action was 
taken against those fttned or convic-
ted? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF' RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTAllY AFFAIRS (SHRI MAL-
LIKARJUN): (a) anti (b). The in-
formation is bein, collected and will 
be laid down on the Table of the 
Sabha. 

Posts of Assistant Superiutendents 

2223. SHRI A. U. AZMI: Will the 
Minister of RAILWAYS be pleased 
to state: 

(a) the number o·f posts of Assis-
tant Superintendents (Personnel)-
Loth temporary and e e ~  

the Northern Railway in the Head-
quarters Office alZld Division as on 1st 
January, 1981; 

(b) the number of persons who 
have put in more than 3-4 years 
service as Asstt. Supdt. (P), but have 
not as lYet been confirmed; 

(c) the reasons therefor and what 
is the normal periOd after which con-
firmation is done in such cases when 
permanent vacancies are available; 

(d) whether it is a fact that while 
some senior A.S. ,(P)s. have been 
left out, the juniors have been con-
firmed; if so, the number thereof and 
how it happened; and 

(e) how long it will take to con-
firm these perSOD. who have already 
waited for long? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL· 
LIKARJUN): (a) 99. 

(b) Nil. 




